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REGARDING NOTICES RECEIVED UNDER RULE 267 AND OTHER MATTERS

MR. CHAIRMAN: Hon. Members, today again, | have some Members raising the
issue under Rule 267. In view of what has been categorically conveyed yesterday and
on earlier occasions, | have invariably declined acceptance of Rule 267 notices and
that is known to both sides categorically. | am, therefore, not in a position to
persuade myself to agree to these notices under Rule 267. ...(Interruptions)... No,
no. ...(Interruptions)... Hon. Members, please. ...(Interruptions)... | am afraid,
you will have to take your seats. ...(Interruptions)... What | find is, when it is known
in categorical terms, Members have got into another groove. They think they must
raise Rule 267 so that the name and the issue can get in public domain.
...(Interruptions)...  That will be improper. ...(Interruptions)... | will not.
...(Interruptions)... | have taken a stand that | will not allow. ...(Interruptions)...
Nothing will go on record. ...(/m‘errupt/ons)... Now, Matters raised with Permission.
...(Interruptions)...  Dr. Medha Vishram Kulkarni; 'Demand for special relief
packages for the victims of flood affected Maharashtra'. ...(Interruptions)... Please.
...(Interruptions)... Why are you doing like this? ...(Interruptions)... There is a
senior Member standing. ...(Interruptions)... Yes, please. ...(Interruptions)... |
get the sense of the House. ... (Interruptions)...

21 yiie freamY (RToR): FHIUT HEIGY, 3T Bl b Heedqul 994 R I8 Hal
o fob.

MR. CHAIRMAN: What is the issue?

SHRI PRAMOD TIWARI: It is the issue of Kerala. In Wayanad, in Kerala, 42 persons
have died and more are affected. ...(/nterrupt/ons)... This is a very serious issue.
...(Interruptions )...

MR. CHAIRMAN: One minute, take your seat. ..(Interruptions)... It was indicated to
me by Shri Pramod Tiwari that hon. LoP would also like to speak on this. We have
had several Members. Shrimati Jebi Mather Hisham had spoken to me, Dr. John
Brittas had spoken to me. In detail, Shri Kiren Rijiju had spoken to me. This is a very
painful situation. Several people have lost their lives in a calamity and the State
Government and the Central Government are acting in tandem and togetherness. We
are distressed by the landslides in parts of Kerala. ...(Interruptions).. Yes, you also
raised it. ..(Interruptions).. No; one minute. ..(Interruptions).. Our thoughts in
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bipartisan matter are with those who have lost their lives. If there are injured, we wish
them speedy recovery. It is a situation where the entire nation has reason to give relief
to the people concerned. All agencies, the Central Government, the State
Government; the Prime Minister of the country has spoken to the Chief Minister. He
has expressed all help to be given to them. There has been some ex-gratia payment
already announced by the Central Government. | am sure the State Government is
doing.....(Interruptions)...  Shri Devegowda. ...(Interruptions)... Sir, the whole House
is with them. ...(Interruptions)...

THE LEADER OF THE OPPOSITION (SHRI MALLIKARJUN KHARGE): Sir,..
(Interruptions)..

MR. CHAIRMAN: Sorry! | made a mistake. | called the Leader of the Opposition as
'Shri H.D. Devegowda'.  ..(Interruptions)..  So, that error is corrected.
..(Interruptions )... So, Shri Mallikarjun Kharge, the Leader of the Opposition. Before
you speak, the whole House, in one voice, is with them. The entire country has
converged with all agencies to help out the people in distress. The Prime Minister, the
Chief Minister; everyone is alert and engaged in the activity.

Y aftrpTofs @A TR, i 21 MY S ARG I3 €, 98 ifelgl ¥R, aRATe &
IR H... ... (@AH)... § $© W Jiear g, d 9ied 9 894 § AR 37 41 g9 Bl
... ..

$t wumf: W), 79 g ® W (@), § 29 T8 @ I L (ag)... |
A% HEdl g (b § 81 69 BT ... (FAYH).... 99 G Bl ...(FIE)... I Ul
ST, 1 el fob g1 g1 &, TR IdT o1, af e IR g1 off veT 2l

it AfepIol @R 31 21 9% g, W)

S WHTIRT: I 95 3BT N (&6 65 iR I &1 94T 2Ifhdl, vere w4, T8 w3
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Y AferepTo WAL 31 B, W1 /R, J A1 G981 Bl R TSR] 781 51 S YR 7 44
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it |urafa: 9T, STl ... (Fag™)... 319 98 FE W2 € & D) vd wew &l
I gl ...(AHT)... T8I B8 I8 © A7 ...(AUM)... All of you are saying....
...(Interruptions)... 9TSY ...(FALM)... | have heard it. ...(Interruptions)...

SHRI MALLIKARJUN KHARGE: She will speak on this. ...(Interruptions)... Please.
...(Interruptions )...

MR. CHAIRMAN: | have heard it. ...(Interruptions)... Hon. Members....
...(Interruptions).. have understood it. ...(Interruptions)... dfST ...(EHT)...
First, please sit down. ...(<dd€T)...

DR. JOHN BRITTAS (Kerala): Sir, this is Council of States. ... (Interruptions)...

MR. CHAIRMAN: Please take vyour.... ...(Interruptions)...  Please.
...(Interruptions )... Dr. John. Brittas. ...(Interruptions)... Please take your seat.
...(Interruptions )... Now, hon. Members. ...(Interruptions)... Take your seats.
...(Interruptions )... Those of the Members,... ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, | have a point... (Interruptions)...

MR. CHAIRMAN: On what point?

SHRI JAIRAM RAMESH: Sir, Shrimati Mather is already... ... (Interruptions)...

MR. CHAIRMAN': Are you saying the same point which the hon. Leader of Opposition
has said? ...(Interruptions)...

SHRI JAIRAM RAMESH: She is listed... ... (Interruptions)... Otherwise, she will
not.... ... (Interruptions)...
MR. CHAIRMAN: | am surprised. ...(/nterrupz‘/ons)... How irritating it is!

...(Interruptions)... The Leader of the Opposition has already said so.
...(/nterrupt/ons)... Do you need to supplement the Leader of the Opposition?
...(Interruptions)... Why? ...(Interruptions).. He doesn't need supplementation.
...(/nterrupt/ons)... If the Leader of the Opposition says something, it is of supreme
importance. ...(Interruptions)... Hon. Members,... ... (Interruptions)... Would you

Content Page t



30

[RAJYA SABHA]

please take seat? ...(Interruptions)...  Would you please take your seat?
...(Interruptions )...

DR. JOHN BRITTAS: Sir, | implore upon you. ...(/nz‘erru,oz‘/ons)...

MR. CHAIRMAN: Would you please take your seat? ...(Interruptions)... Hon.
Members, kindly listen to me carefully. ...(/nterrupz‘/ons)...

SHRI SANDOSH KUMAR P (Kerala): Sir, we always listen to you.

MR. CHAIRMAN: Thank you. | am grateful. Hon. Members, every disaster or a tragic
situation anywhere in the country is a concern for all of us. And, | have indicated that
in my Chamber, several Members of Parliament have come. They have indicated their
concern. | have also shared with them that it is a case in which without loss of time,
the State Government, the Central Government have put themselves in action. Even
before sunrise, dialogue with the Chief Minister had taken place. Everyone is acting.
So, all we can do at the moment is, we express our serious concern. We express our
solidarity and condolence with the families who lost their loved ones. We wish speedy
recovery to those who are injured. Beyond that, at the moment, if the hon. Members
would like to say... ... (Interruptions)...

DR. JOHN BRITTAS: This is the Council of States. ...(Interruptions)...

MR. CHAIRMAN: No; sorry. ...(Interruptions)... Everyone  would....
...(Interruptions)... | can't confine tragedy to one State. ...(Interruptions)... You
don't... ...(/nz‘errupz‘/ons)... Hon. Members, nothing will go on record.
...(Interruptions)... Hon. Members, please. ...(Interruptions)... This is not an
occasion to... ...(Interruptions)... Hon. Members, please take your seats.
...(Interruptions )... First, you take your seats. ...(Interruptions)... Unless you hear
me, we cannot proceed. ...(Interruptions )...  Take your  seats.
...(Interruptions )...Hon. Members, take your seats. ...(Interruptions)... Number

one. ...(Interruptions)...
o} ot Rie (s ot 8, fel): ¥R, .. (Faum). ..

MR. CHAIRMAN: Mr. Sanjay Singh. ...(Interruptions)... Sit down.
...(Interruptions)... One minute. Mr. Sanjay Singh, you do not have any Member
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from Aam Aadmi Party from Kerala. ...(Interruptions)... That does not mean that
you are not concerned. ... (Interruptions)... You are concerned. ... (Interruptions)...
Every Member of the House is concerned. ...(Interruptions)... Every Member is
concerned. ... (Interruptions)... Our country is one. ...(Interruptions)... What will
you discuss? ... (Interruptions)... Hon. Members, what will you discuss?
...(Interruptions )...

SHRI SANDOSH KUMAR P: Sir, we want the support of every Member whether it is
Sanjay Singh... (Interruptions)...

MR. CHAIRMAN: Shri Sandosh Kumar P, please. ...(Interruptions)... Please.
...(Interruptions)...  What — will you discuss? ...(Interruptions)...  No.
...(Interruptions)... What will you discuss ? ...(Interruptions)... Hon. Members,
nothing will go on record. ...(/m‘errupt/ons)... Dr. Medha Vishram Kulkarni; 'Demand
for special relief packages for the victims of flood affected Maharashtra'.
...(Interruptions)... Please. ...(Interruptions)...

MATTERS RAISED WITH PERMISSION
Demand for special relief packages for the victims of flood effected Maharashtra

DR. MEDHA VISHRAM KULKARNI (Maharashtra): Sir, | rise today to draw attention
to the devastating floods that have ravaged Pune, Kolhapur, Satara, Mumbai and
other districts of Maharashtra causing immense suffering and loss for the people. This
situation demands immediate intervention from the Central Government.
...(Interruptions )... Incessant rains have caused severe water-logging, disruption in
normal life and forced school closures. ...(Interruptions)... Mumbai recorded its
second wettest July with over 150 cms. of rainfall. Tragically, from May, 15" to July,
25", 2024, at least, 94 people have died due to monsoon-related calamities with four
missing and 144 injured. The State Government is implementing measures including
rescue operations, relief camps and food distribution. ...(Interruptions)... | urge
upon the Central Government to establish a committee to assess the damage and
provide special relief package for affected farmers, including financial aid for livestock
losses, crop damages, compensation for families, who lost loved ones and
infrastructure improvements to prevent future flooding. ...(/m‘errupz‘/ons)... It has
been observed that in many big cities, there is a huge illegal infrastructural
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